Written Answers to [2 MAY, 2013] Unstarred Questions 247

(e) Iron ore, being in deregulated sector, its supply is secured by the individual
companies based on their individual requirement. However, to improve availability
of iron ore to domestic iron and steel industry, Government has taken fiscal measures
to discourage export of iron ore by increasing the export duty on iron ore to
30% ad valorem on all grades of iron ore (except pellets). NMDC is also taking
steps to increase production of iron ore by opening up new iron ore mines and

expanding the capacity of existing iron ore mines.
Selling out of equity of SAIL

14006. SHRI DHIRAJ PRASAD SAHU: Will the Minister of STEEL be pleased

to state:

(a) whether Government proposes/plans to sell out 10 per cent equity share
of Steel Authority of India Limited (SAIL), and

(b) if so, the details thereof and whether the company would achieve its

production targets by doing so?

THE MINISTER OF STEEL (SHRI BENI PRASAD VERMA): (a) and (b)
The Cabinet Committee on Economic Affairs (CCEA) in its meeting held on
19.07.2012 approved a proposal to divest 10.82% paid up equity-capital of
Steel Authority of India Limited (SAIL) out of Government’s shareholding of
85.82% through an offer for sale of shares through stock exchanges as per SEBI
Rules and Regulations. The Empowered Group of Ministers (EGoM) in its meeting
held on 20.03.2013 approved that the offer size may be kept at 5.82% of paid
up equity capital of SAIL. Accordingly, 5.82% shares out of 85.82 % shares held
by the Government in Steel Authority of India Ltd. (SAIL) has been divested by
way of ‘Offer for Sale’ through stock exchange mechanism on March 22, 2013.

Decline in steel production

4007. SARDAR SUKHDEVY SINGH DHINDSA: Will the Minister of STEEL
be pleased to state:

(a) whether there has been a steep fall in the production of steel in the

country recently;

(b) whether any target has been fixed for steel production in 2012;

tOriginal notice of the question was received in Hindi.



